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MEMO 
 
 

The counsel for the Respondent Board in light of the order passed by this 

Hon’ble Tribunal dated 13.12.2024 hereby places on record the inspection 

report dated 16.12.2024 enclosed as Document No. 1. The memo may 

kindly be taken on record in the interest of justice and equity.  
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[Service Copy : Inspection Report] Appeal No. 72/2024 - Brundhavana Foundation v
KSPCB

Mahesh Chowdhary < rashi@precinctlegal.com > Tue, 17 Dec 2024 8:05:50 PM +0530

To "Saurabh Kulkarni"<sdkadvocate@gmail.com>
Cc "amc"<amc@precinctlegal.com>,"Krishika Vaishnav"<krishika@precinctlegal.com>

Sir, 

Please find enclosed a copy of the memo along with inspection report filed in the afore-said
matter in light of the order passed by the Hon'ble NGT dated 13.12.2024. 

Regards, 

Rashi Singh 
Associate

No. 43, TNT Towers,
S-1, Infantry Road
Bangalore- 560 001
www.precinctlegal.com
+91 9980666846 
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